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Part I1, cec 3(4) T

MIHISTRY OF HGM3 AFFAIRS

New Delni, the 9th Harch, 1965
G.3.R. 430 - In €xerceige of the
powers conf erred by section 6 of the Go 3,
Daman and pig (ﬁdministr:ation} Act, 1962
(1 of 1%2), the Central Gov grtment hereby

gxtends tc the Union Territory of Goa,

Damanl and pin, the Transfer of Prigpners
Act, 1850 (29 of 1950y,

(Ho. 7.7 /10/65 -UTL)
- X.E.PEABHU, Dy. Secy.
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